Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016
Name of the Corporate Debtor - Whiskers Infracare Private Limited
Date of Commecement of Liquidation - 15.10.2024
List of Stake holder as on 26.12.2024
List of UNSecured Financial creditors

HDFC Bank Limited 3,32,34.562.00 3,32,34,562.00

1 11.12.2023 Unnsecured NA NA NA 63.36 0 0 0 O|NIL

3,32,34.562.00 3,32,34,562.00

Total Unnsecured NA NA NA 63.36 0 0 0 O[NIL




